Annexure 7
Name of the corporate debtor: M/s. Drish Shoes Limited; Date of commencement of CIRP: 12.05.2022 (received on 13.05.2022)
NCLT order C. P. (1.B) No. 239/9/CHD/HRY/2021 dated 12.05.2022 (received on 13.05.2022)
List of creditors as on: 23.08.2022

(Amount in%)

List of operational creditors (Government dues)
Details of claim received Details of claim admitted Amount of
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"| Gover nment | Pate OI Alm_ourlit claim i}gir:;o Cc;:i[ﬁ,i Y | coveredby | related |*"2"¢ :? o claim may admitted |  verification
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1 488836 488836 None None No 0 0 0 0 R
TOTAL 488836 488836




